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part, in each case (the names of 
parties against whom these raids 
were directed) ; 

(c) how much time was taken in 
a particular july '81 I. T. raid in 
Kanpur against one industrialist 
with full particulars thereof as also 
the action taken so far ; 

(d) the h)tal :l.lnount of nhlney 
(cash, jcwellery, F.O. Rs. unaccount-
ed amount of money) has so far 
been collected c.)nc;equent to these 
raids during the aforesaid period ; 

(e) how much blad .. moncy has 
been unearthed in 1981 ; and 

(f) whether any meeting of Chief 
Ministers of States is proposed in 
nea.r future in order to unearth black 
money and if so, the details thereof '1 

THE MINISTER OF STATE IN 
THE M[NISTRY OF FINANCE 
(SHRI SAWAI SINGH SISODIA) : 
(a), (b), (d) and (e) During the 
period 1-4-1981 to 31-7-1981 the 
Income-tax depa.rtment has conduct-
~ 679 searches an over India. 
Durinl t~ courSe of these searche'l 
prima facie unaccounted assets of 
the approximate value of Rs. 10.56 
Crores have been seized H a vi ng 
regard to the large num1"l,"r ot' sear ... 
ches, it lnay not be practicable to 
furnish the information in the 
manner in whieh it has been sought. 
However, if the Hon9

ble Member 
desire' inform'ttion about a parti-
cular State 01' Di:,trict the same 
may be furnished. 

(c) Thc lncome-tax department 
commenced the ~ea h at Kanpur 
and other places .on 16th July, 1981 
and the operationc; were continue,", 
for ab:)ut a Inonth. During the 
course of the search prima facie 
unaccounted assets of the approxi-
mate value of Rs. 1.80 o e~ were 
seiZed. 

(f) there is no such proposal at 
present. 

Sale of Bearet Bondi Ii lid Mattei 

853. SHRI CHHOTEY SINGH 
YADAV: 
SHRI RAJESH ttuMAl 
SINGH: 
PROF. AJIT KUMAil 
MEHTA: , 
SH.RI R. L. BHATIA: 
,SHRI DAULAT RAM 
SARAN: 
SHRI RAM VILAS 
PASWAN: 

Will the Minister of FINANCE be 
pleased to ~tate : 

(a) whether Government ~ 
aware of the continuous large scale 
of Bearer Bonds in black market; 
and 
( b) jf So, reaction of Government 

wi th regard thereto '1 

THE IvUNISTER OF Sf ATE IN 
THE MINISTRY OF FINANCE 
(SHRI SAWAI SINGH SISODIA) : 
(a' No instance of sale of Bearer 
Bonds in black market has come to 
the notice of the Government so far. 

(b) Does not arise. 

Steps to Meet Demands of JacoDle-
Tax Officers 

854. SHRI SATYENDRA 
NARAYAN SiNHA : Will the 
Minister of FINANCE be pleased 
to state : 

(a) whether Income-tax officers 
in .De~hi a,nd othel places have boen 
agltatl ng tor better service c01lditiofts 
and promotion rules for the past 
several month~  

(b) jf ~  whether Government 
have considered their representations; 
and 

(C) If ~o  what steps have been 
taken or have been decided upon to 
meet their demands 1 

THE ~  OF STATE IN 
THE MINrSTRY OF FINANCE 
(SHRI SAWAI SINGH SISODIA) : 
(a) and (b) Yes, Sir. 




